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(c) the names of other units affected due to closure of this plant; 

(d) the total loss incurred; and 

(e) the measures taken to check the recurring of such incidents? 

 THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI A. SAI PRATHAP) : (a) 
There was a fire in the cable tunnel of power plant-I at Bhilai Steel Plant on the mid night of 31st 
January, 2010 due to breakdown of high tension (6.6 KV) cable pertaining to a ball mill motor. 
Earth fault signal appeared in the system along with breakdown of cable. 

 (b) The power plant was down for three days. Enquiries have been conducted by 
departmental and independent committees. 

 (c) Blast furnaces and other downstream units were affected due to closure of the power 
plant. 

 (d) The assessable loss incurred due to the fire is Rs. 10.49 crores while notional loss on 
account of production shortfall is Rs. 166.83 crores. 

 (e) The measures initiated to check the recurrence of such incidents include: 

 (i) Laying of cables for Boilers 5 and 6 and other similar vital installations in separate 
overhead and alternate cable routes. 

 (ii) Frequent thermal imaging and temperature scanning of cables. 

 (iii) Installation of fire detection and alarm systems in Power and Boiling Station and other 
units of the plant, cable tunnels/cable cellars. 

 (iv) Installation of passive fire protection systems such as Fire Stop Barriers, Fire 
Resistance coatings, etc. 

 (v) Replacement of all old PILC cables with new fire resistant XLPE cables. 

Price rise of steel 

708. SHRI KALRAJ MISHRA: Will the Minister of STEEL be pleased to state: 

(a) whether common man of the country is worried about the inordinate price rise of 
steel; and 

(b) if so, the action taken by Government to bring the price of steel to the bare 
minimum? 

 THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI A. SAI PRATHAP) : (a) and 
(b) Ministry of Steel has not carried out any study to examine the impact of price rise of steel on 
common man of the country. However, a number of representations have been received from 
Steel Consumers Associations/Federations, during March - April 2010, wherein they have 
mentioned their concern about the price rise of steel, on the small and medium sector industries. 
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Moreover, during July 2010, the price of various steel products have come down by 4% to 
13%, from the earlier prices in March-April, 2010. 

Disinvestment of SAIL 

709. SHRI M.V. MYSURA REDDY: Will the Minister of STEEL be pleased to state: 

(a) whether it is a fact that Government has decided to divest 20 per cent from SAIL to 
mobilize Rs. 16,000 crores; 

(b) whether it is also a fact that trade unions and other public representatives are 
opposing this move; and 

(c) if so, the details of (a) above and reasons for not acceding to the demands made by 
trade unions and other public representatives? 

 THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI A. SAI PRATHAP) : (a) to 
(c) The Government has decided to disinvest 10% of its shareholding in Steel Authority of India 
Ltd. (SAIL) and for raising of 10% of additional equity by SAIL, in two discrete tranches to be 
issued at appropriate times in consideration of SEBI guidelines and prevailing market conditions. 
The actual amount that would be raised through disinvestment as well as from Further Public 
Offer would depend upon a number of factors including inter alia the prevailing market 
conditions, share price and investors’ interest. It is informed by SAIL that some of the unions 
have resorted to distribution of pamphlets and also staged demonstrations protesting against the 
decision regarding disinvestment of SAIL. The Government’s policy to develop larger people’s 
ownership of Central Public Sector Enterprises with Government retaining majority shareholding 
and control. 

Setting up of Ultra Mega Steel Projects 

710. SHRI M.V. MYSURA REDDY: Will the Minister of STEEL be pleased to state: 

(a) whether it is a fact that the Ministry is preparing a blueprint to start Ultra Mega Steel 
Projects (UMSP) on the lines of Ultra Mega Power Projects in the country so as to increase steel 
production, etc.; 

(b) whether the Ministry is also planning for setting up of Steel Finance Corporation to 
ensure availability of funds to UMSP; and 

(c) if so, the details of (a) and (b) above? 

 THE MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI A. SAI PRATHAP) : (a) to 
(c) Ministry of Steel has requested PFC Consulting Limited to prepare an ‘Approach Paper for 
Ultra Mega Steel Project’ in the steel sector on similar lines to the Ultra Mega Power Projects. 
Ministry of Steel has no proposal for setting up of steel Finance Corporation. 

_________ 




